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Order dated 16.02.2017

CP No.9(ND)/2014 Golden Vyapar Pvt Ltd & Ors Vs. Shaifali

Papers Pvt & Ors

Mr. Santosh Kumar Mishra, Counsel for the company
petitioner. Ms. Monica Nanda, PCS for respondent present. The
respondents have filed their reply to the company petition. The
petitioner counsel seeks one more opportunity to file rejoinder.
Therefore, two weeks time is granted for filing rejoinder with such
direction that an advance copy thereof be served to the counsel for

opposite party. The matter is fixed for prefinal hearing conference.

The case be listed on 15.03.2017.

—

SH. HP. CHATURVEDI (Judicial Member)

Dated 16.02.2017





